39 Oral Ansuers

SHRI A, D, MANI: Sii, in 1cgaid to the
assistance given 1o thuse displaced persons and
refugees, the hou. Minister said that  some
assistance was being given for constructing
houses. May I ask him what assistance vas
given to the refugecs in 1947 when they came
hete ? 1 hat standard should he applied to the
1efugees hitze, particularly the refugees in the
Chhamb sector and in the Jammu and Kashwir
arca. May I ash him whather any maintenance
or subsisience allowance is being given to the
refugees'? This is a matter of improtance to those
persons who have Feen driven out ol their
homes.

SHRI R. K. KHADILKAR : I hav» not got
the figutcs hure as to what was given in 1917,
But keep.ug in view the prescnt requiiements
price lever and other thi.gs, adequate compen-
sativon as well as what you call maintenance
allowance 1~ provided for them and they are
satisfied.

SHRI A, D. MANI : How much is that

SHRI R, K. KHADILKAR : Do you want

the figures ?

SHRI A, D. MANT : Yes.
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SHRI A, D. MANI : Maintenance allowance ?

it a@ Mfarg ant : qq3dq o gw
2% Izl ofg awfay & fgaa
AT UF TT GSH & (g W 3 g q 8
AT H AT 3 A AT g ST gH
50 44T g @ g ok smAad & fay ufy
ST gfafzT 75 dar 3 W 2
SHRIR. k. KIIADILKAR : Sir, this is a
detailed statement and I can provide detailcd
information by laving the statement on the
Table of the House 1egarding what ve are giv-

ing ou every particular matter that bhe has
1aised. I will gise the statement.

[RAJYA SABLHIV ]

to Questions 10

SHRI THILLAT VILLAL AN : S, fiom the
stateinent I understand that thes Government is .
not having any scheme for grant of (ompensa<’
tion but it is having a scheme for cx-gratia
assistance 1o persons who suflfered loss of life
and propcriv dwing the recent Indo-Pak war.,
In the last paragiaph of the statement it is said
“Compcnsation  due  for crops damaged by-
hostilitics should be paid quickly”. I ant to
sticss the word “quickly™  hecaunse we have
hirtar experience of inordinate delay in getting
assistiiee o1 compensation or any other form
of arant from the Government. I would like to
from the hon. Minister whether any
specific anangemx nt has besn made for git ing
the (v-matin assistance which hias b n allowed

know

Iy this Gosernmunt 0 the ¢ parons
SHRT R, K KRHADILKAR - Ay T said
carlivr. we are wsing the State  Government

agencies, Whon we sav that we have no scheme
of ow ouwn, it docs not mean that we do not
look at i1 as a national problem. WWe do look at
it as a national problem. But we rely on the
State agencies. So far as the compensation part
is concerned, the disbuisement is alveady heing
made and we reimbuised the State
Government ot whateser expenses they have

have

incuried.

\

MR. CHAIRMAN : Next question,

T \D1AN ProPIRTINS IN BAaGL A Dosix
*G7. SHRI LOKANANIH MISR A :
SHRI K. C. PANDA :%

SHRI M. K. MOHTA :

VWl the Minisiter of LXTERNAIL, ATFFA-
IRS be pleased to state : .
(n) whether Goveinment have  taken up

witle the Bangla Desh Government the question
of Indian properties held as enemy properties
in Fast Bengal bv the Pakistan Government
since Indo-Pak conflict of 1965 5 and

(b) if so, the response received by the Gove-
rnment fiom the Government of Banela Desh §
and

(¢; il the answa to part (a) aboie be in
negative, whether Government propose to take
up the issuc with the Covernment of Bangla

Desh ?

+The question was actually asked on the
floor of the House by Shii K. C. Panda.



4! Uritten Answers

THE DEPUTY MINISTER IN TIIL
MINISTRY OF TILXTERNAL  AITAIRS
{SHRT SURLNDR Y PAL SINGH! : (a* No,

SH.
ih, Does not arise.

(c) The matiar iy heing examine d,

!

SHRI K. C PAADA: Sir, there are
tain properties left over by Indian  nationals in
T'ast Beneal, now Bargla Dech, and some ol
them &fe reported to b~ under the custody
ot the Pakistan Government  and some unda
Bongla Deh, 1 weuld like 1o know whitha
there is any asscsment by the Governmeni o
1estoring them to the proper owners. Sccondly,
the goods confiscated by India are reported to
be smaller in numbes than the goods confisca-
ted by Pakistan from Indian
How 1~

eer-

shipping com-
pnes. the vchange being contem-

plated ?

SHRI SURIXNDRN PAL SINGH . 1 will
tehe the second part of the guestion first. The
U dian property seized v Pakistan is valued
at Re. 76 crores and Pakistani propaty scized
by Endia after the 1967 conflict comes to Rs.
20 crores. These propertics were confiscated
a‘ the time of the 1965 conflict by the Pakis-
toni authorities, This matter was takin up
with Pakistan Government on a number of
occasions unti} the present coidlict started, hut
unifortunately, all our cfforts failed o get
anvthine out of Pakistan., ,

MR CHAIRMAN @ Question Hour over.

12 Noo~

SHRI M. RUJTHNASW AMY : May 1 say
it 18 fair neither to the Minister nor to Parlia-
ment o cut short aa answer that he is giving
on an important uestion ? .

MR, CHAIRMAN : He has given the ans-
wer.

SHRI A. D. MANI : Sir, I wanted him to
give an answer., .

MR. CHAIRMAN : Mr. Man, you were not
present in the morning when your question was
_callcd, Ard now you are demanding answers,

7
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+[ 1 Lnglish translation

* o Questions 12

WRITTEN ANSWERS TO QUESTIONS;

U. 5. Pro1Lst OVER RLLATIONS WiHIIT NORTIE
ViILiNAM

SHRI S, G SARDESAIL :

SHRI M. V. BHHADRAM :

SHRI BHUPESH GUPTA

SHR1DAHYABHAL V. PATLL :
Wil the Minister of TXTERN AL AI'T'AIRS

b pleared to state :

-

t+ whethet the Govermment of the UL S, A,
have protested against India’s  dedision to esta-
blish full diplomatic rddation with the Demo-
cratie Republic of Vietnan; and

(b if so, what 15 Government’s 1eaction

thcreto 2

THID DEPUTY MINISTER 1IN THE
MINISTRY OF EXTERNAL  ATTATRS
(SHRI SURLNDRA PAL SINGH,) @ /a; Yes,
Sir

1, We have indicated to the U. 8. Gov-
erumnet our curprise at the attitude taken by
them. As a sovereign country, we take decisi-
ons in such matters in the light of our own
views and interests, and of recognition of the
realitics of the situation.
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1[PLEBISCIrE IN TI1BET
*99. DR.BHAI MAHAVIR :
SHRI SUNDAR MANI PATEL:

Will the Minister of EXTERNAL AF-
TATRS be plcased to state :

(a) whether Government’s attention has
Leen drawn to a demand made by Dalai Lama

=
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